
Monday, September 02, 2024

To,
The Securities and Exchange Board of India,
Corporation Finance Department
Division of Corporate Restructuring,
SE13! Bhuvan. Plot N0. C-4A, G—Block,
Bandra Kurla Complex, Bandra (East),
Mumbai i 40005 l, Maharashtra, India.

Respected Sir/ Ma’am,

Application [D : 1047618

Open Offer made by Mr. Mangi Lal Goenka (Acquirer 1), Mr. Sunil Kumar Goenka (Acquirer
2), Mr. Binod Kumar Goenka (Acquirer 3), and Mr. Dilip Kumar Goenka (Acquirer 4), the

Subject : Acquirers, for acquisition of up to 26,39,273 Offer Shares representing 26.00% of the Expanded
Voting Share Capital of Manbro Industries Limited, the Target Company, from the Public
Shareholders of the Target Company.

We would like to inform you that, Mr. Mangi Lal Goenka (Acquirer l), Mr. Sunil Kumar Goenka (Acquirer 2), Mr. Binod
Kumar Goenka (Acquirer 3), and Mr. Dilip Kumar Goenka (Acquirer 4), (hereinafter collectively referred to as the
;Acquirers") have entered into a Sharc Subscription Agreement dated Wednesday, August 28, 2024, with Manbro Industries
Limited (Formerly known as Unimode Overseas Limited) (‘Target Company’) for acquisition of Equity Shares and
Convertible Warrants subject to the approval of the members and other regulatory approvals, if any (‘Share Subscription
Agreement’).

In pursuance of the Preferential Issue of Equity Shares and Convertible Warrants as agreed under Share Subscription
Agreement, the Acquirers shall be allocated and allotted (subject to the approval of the members and other regulatory
approvals, if any) Equity Shares of 42 00 000 representing 41 38% of the Expanded Voting Share Capital of the Target
Company for an avoregate constderatlon of ?77 30 00 000 00/— and 13 50 000 convertlble warrants (post conver310n into
Equity Shares representlng 13 27% of the Expanded Voting Share Capital of the Target Company) for an aggrwate
consideration of?l0,07,50,000.00/—, payable through banking channels subject to such terms and conditions as mentioned in
the Share Subscription Agreement (‘ Underlying Transaction’). This Underlying Transaction triggered this mandatory Open
Offer in compliance with the provisions ofRegulations 3 (1) and 4 ofthe SEBI (SAST) Regulation.

In culmination ofthe aforesaid facts, we would like to inform you that, in accordance with the provisions of Regulation 12
(l) of the SEBI (SAST) Regulations. we Swaraj Shares and Securities Private Limited. have been appointed as the Manager
to the Offer (‘Manager’). and the Acquirers have announced an open offer in compliance with the provisions ofRegulations
3(1) and 4 and such other applicable regulations of the SEBI (SAST) Regulations for acquisition of up to 26,39,273 ()ffcr
Shares representing 26.00% of the Expanded Voting Share Capital of the Target Company from its Public Shareholders at
an Offer Price of ?65.00/— per Offer Share, determined in accordance with the parameters prescribed under Regulation 8 of
the SEBI (SAS'l‘) Regulations.

In light of the above and in accordance with the provisions of Regulations [3(4), 14 (3), and 14 (4) of the SEBI (SAST)
Regulations the Detailed Public Statement (‘Detailed Public Statement’) for the aforemid Offer has been pub ished today
1 e Monday September ()2 7024 1n financtal Express (Lng 1sh daily ) (All Fdttlons) Jansatta (Hlndl datlx ) (All Fdlttons) and
Mumbat l akshadeep (Marathi DallV) (Mumbat Lditton) ( Newspapers ) and .1 copy ol one of the said e-
been enelosed herewith for your kind perusal

With reference to the above-mentioned Offer, please find attached herewith:

2 (Two) Signed copies of the Detailed Public Statement.

Swaraj Shares and Securities Private Limited
tanmoy@swarajshares.com @ pankita@swarajshares.com wwwswaéJT-sarescom

+91 9874283532 @ +91 8097367132

Registered Office - 2i Hemant Basu Sarani, 5th Floor, Room No 507, Kolkata - 700001, West Bengal, India
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2. Copy ot‘the Detailed Public Statement published in the Newspaper.

Lu Checklist for the submission ol‘the soft copy of information to be published on the website ol‘Thc Securities and Exchange
Board oflndia with respect to aforesaid Detailed Public Statement as per Anncxure A.

4.. Soft copy in P-DF and HTML format (in compact disc) ofthe Detailed Public Siatcn’icnt;

We hope your good selfwill find the above in order and request you to kindly upload thc Detailed Public Statement on

your website at the earliest.

Thanking you,

nd Securities Private Limited

Encl.: As above
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